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21 08 2017 — C.P.No.253/KB/2017 — Sanjay Kariwala & Ors. Vs. Kariwala
Fashion Pvt. Litd. & Ors.

ORDER

Ld. Lawyers appearing on behalf of petitioner(s) as also respondent(s) are

present.

The petitioner submitted that their rejoinder against the reply as well as
supplementary affidavit, due for submission, are ready and they shall file
by tomorrow and hence prayed for some time. They are directed to supply

the copy of the same to the respondents’ side. 3

The interim order passed earlier is extended till next date.
Fixed on 13.09.2017.
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MANORAMA KUMARI
MEMBER(J)



